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Life Insurance Corporatien

381. Shri Anthony Pillai: Will the
Minister of Finance be pleased to lay
a statement on the Table giving parti-
culars of (i) the buildings acquired by
the Life Insurance Corporation at the
time of its mationalisation of life insu-
rance companies and which are lying
vacant;

(ii) the time for which they. have
been lying vacant prior to 1lst May
1857; and

(iii) the extent of loss through the
said buildings lying vacant?

The Minister of Finance (Shri T. T.
Krishnamachari): (i) to (iii). The
information is being collected and
will be 1laid on the Table of Lok
Sabha.

Secondary Education

382. Shri Liladhar Kataki: Will the
Minister of Education and Scientific
Research be pleased to state:

(&) whether a new uniform system
of Secondary Education is going to be
introduced in all the State in pur-
suance of the recommendation of the
Secondary Education Commission;

(b) if so, from which date; and

(c) the names of the States where
the Secondary Education has already
been remodelled according to the new
scheme?

The Minister of State in the Minis-
try of Education and Scientific Re-
soarch (Dr. K. L. Shrimall): (a)
It has been recommended to all thae





